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UB3ECT:— Forwardinci of copies of the Ordo.s passed by 
the Central Rdminiétra'tive Tribunai,'Bängalore. 

—xxx— 
Please find enclosed herewith g copy, of the 

ORDER/T1Y ORDER/INTER P1 ORDER'/, Passed by this Tribunal 

in the above mentioned application(s) on ________••. 

gm 

• 
UDEPUTY REGISTRR: 

JUDICIAL BRINC44E5. 



SHRI U. •RArgRISHNAN •., PErnER (A) 

Shri P1.T.Vasantha Rangan, 
Aged 49 years, 
5/0 Shri M.P. T.hirumalachar, 
No. 1162, Banashankari I Stage, 
let Block, Ashoknagar, 
Bangalore - 560050 	 .., Applicant 

( By Advocate Dr. M.S. Nagaraja ) 

Vs. 

I. The Chief Engineer, 
Telecom Circle, 
Karnataka, lilsoor, 
Bangalore - 560008. 

The Director General, 
Telecom, 
SancharBhavan, 
New Delhi - 110 001. 

Union of India, 
Represented by 
Secretary to Government, 
rninistry of Communication, 
Government of. India, 	 H 	d .. 	espon ents 
New Delhi.  

- 	 ORDER 
:L 

It is seen that the representation dated 6.12.93 
'' (• 	

.-.' 
-•--' 

of t\hpplicant and also his subsequent representation 
_1 ( 	 •; 

ce 1;datd.12.93 against the transfer ae still pending 

witH 1e department. The representations should be 

i osedof within two weeks from the date of receipt App 

of a copy of this order and till then the transfer order 

is not to be implemented. With this observation, this 

case is finally disposed off. 

G/ ) 	
U. R&MA KR ISH NA N ) 

TCU • 	AL AflMI' 	
MEMBER (A) 

ADFU0tAL 	LI 	
'•l 


